GOVERNMENT OF INDIA
MINISTRY OF PORTS, SHIPPING AND WATERWAYS

LOK SABHA
UNSTARRED QUESTION NO. 927
ANSWERED ON 24.07.2026

MARITIME INDIA VISION 2030

927. SHRI MANOJ TIWARI:
SHRI DILIP SAIKIA:
SHRI LUMBARAM CHOUDHARY:
SMT. KAMLESH JANGDE:
SHRI HASMUKHBHAI SOMABHAI PATEL:
SHRI VE VAITHILINGAM:
DR. HEMANT VISHNU SAVARA:

Will the Minister of PORTS, SHIPPING AND WATERWAYS be pleased to state:
g, O 9Rags 3 STaTART 7N

(a) the progress made under Maritime India Vision 2030 towards developing world-
class ports and maritime infrastructure;
(b) the steps taken to promote cruise tourism, shipbuilding, ship recycling and coastal
shipping;
(c) the initiatives for skill development, ease of doing business and attracting private
investment in the maritime sector;
(d) theoverall impact on India's maritime trade, blue economy and global
competitiveness; and
(e) whether the Government proposes to construct a dry port in Bhawatada of
Sanchore?

ANSWER

MINISTER OF PORTS, SHIPPING AND WATERWAYS
(SHRI SARBANANDA SONOWAL)

(a) Under Maritime India Vision (MIV) 2030, various steps have been taken to develop
world-class ports and maritime infrastructure through capacity enhancement, technology
adoption, development of new berths, mechanized cargo handling, adoption of advanced
digital technologies, improvement of multimodal connectivity, sustainable port operations,



and enhanced private sector participation through Public-Private Partnership (PPP).
Details of achievements viz. a viz. target for year 2030 are available at Annexure |.

(b) Cruise tourism: Major initiatives undertaken by the Government to promote cruise
tourism include:

i. A Standard Operating Procedure (SOP)-3 for Cruise Vessels at Indian Ports was
issued by the Ministry of Tourism on 19.06.2025;

i. International Cruise Terminals at Visakhapatnam (September 2023), Mumbai
(September 2025) and Chennai (June 2026) have been upgraded and
operationalized;

iii. The East Coast Cruise Circuit has been expanded with addition of Puducherry;

iv.  Destination Task Forces have been constituted at all nine (09) cruise destinations
and at Gujarat Maritime Board to facilitate coordination among stakeholders;

v. QR-based Immigration Clearance System has been introduced, with Enroute
Immigration Clearance options for Cruise Ships, reducing immigration clearance
time to about 30 seconds per passenger;

vi.  Merchant Overtime (MOT) charges for Customs clearance of cruise passengers
and baggage have been exempted vide CBIC Circular dated 15.06.2026, to
facilitate faster and seamless clearance of cruise passengers;

vii.  Digitized customs procedures and self-declaration mechanism for cruise ships
have been introduced to facilitate faster Customs clearance;

viii.  e-Group Visit Visa has been introduced to facilitate entry of foreign tourist groups
arriving by cruise vessels;

ix.  Cruise ships are provided with guaranteed berthing, ousting charges have been
removed and concessional uniform tariff is provided; and

x.  Cabotage has been waived for foreign cruise vessels.

Shipbuilding: Government has adopted a 4-pillar strategy to revitalize Shipbuilding sector.
The Government has approved a comprehensive Rs.69,725 crore package to strengthen
domestic capacity, maritime financing, shipyard development, skilling, and reforms. The
key components include

i.  Shipbuilding Financial Assistance Scheme (SBFAS) with ¥ 24,736 crore outlay to
enhance scope and address cost disadvantages faced by Indian shipyards against
foreign shipyards;



Maritime Development Fund (MDF) of % 25,000 crore comprising a ¥ 20,000 crore
Maritime Investment Fund and X 5,000 crore Interest Incentivization Fund to
strengthen long-term financing in the sector;

Shipbuilding Development Scheme (SbDS) with 219,989 crore outlay to expand
capacity to 4.5 million Gross Tonnage annually while supporting greenfield
shipbuilding clusters; and

Initiated policy reforms including implementation of classification of large vessels
as infrastructure and demand aggregation. Government on 19th September 2025,
notified infrastructure status to Indian-flagged commercial vessels with a Gross
Tonnage (GT) of 10,000 or above. For vessels constructed in India infrastructure
status was accorded to vessels of size 1,500 GT or above. As part of demand
aggregation, a fleet acquisition plan of 400+ vessels has been prepared which
provide long term order visibility to the Indian shipyards.

Ship recycling: To strengthen the ship recycling ecosystem, following steps have been

taken:

Ministry of Ports, Shipping and Waterways (MoPSW) has released financial
assistance of X 53.5 crore under the Ferrous Scrap Development Fund (FSDF) to
109 Indian ship recycling yards to support yards modernization. Assistance of %
2.49 crore per annum is released from FSDF for development and operation of a
multispecialty hospital at Alang, Gujarat. In addition, % 12 lakh per annum under
the FSDF is also released for maintenance and operation of another primary
hospital at Alang, Gujarat. These measures have helped the yards to become
Hong Kong Convention (HKC) compliant and at present 115 operational ship
recycling yards at Alang are HKC compliant. The HKC compliance allows India to
target a larger global market share by positioning Indian ship recycling yards as
safe, certified, and environmentally responsible destinations for global shipping
fleets.

For enhancing competitiveness, Government of India has launched Shipbreaking
Credit Note Scheme, under which ship owners receive a credit note equivalent to
40% of scrap value of recycled ship when the recycling is done at a HKC compliant
Indian ship recycling yard. The credit note can be utilized towards payment of up
to 5% of the value of a new ship built at an Indian shipyard, thus promoting both
domestic ship recycling and shipbuilding.

Coastal shipping: For promotion of coastal shipping, a Coastal Cargo Promotion Scheme

to increase the share of Inland Waterways and Coastal Shipping from 6% to 12% by 2047
has been announced in Union Budget 2026-27.



(c) MoPSW has introduced digital and regulatory reforms to improve efficiency,
transparency, and ease of doing business in the maritime sector. Initiatives such
as Maritime Single Window, One Nation One Port Process, MAITRI, e-Samudra, e-
Pariksha, and Jal Samriddhi Portal have streamlined documentation, trade processes,
regulatory services and inland waterway development.

As regards the skill development, the Government has initiated various steps for
promoting skill development in the ports, shipping, and waterways sector by
strengthening maritime education and training, upgrading the curriculum of maritime
institutes, and enhancing industry-oriented skill programmes. These efforts aim to create
a globally competitive, skilled workforce to support India's maritime growth. The details of
various steps taken are as under:

i. 11 shipyards have signed MoUs with 34 ITIs across 8 coastal States towards
implementation of OJTs. As part of this, 150-hour OJT (On Job Training) model
has been introduced. 727 trainees have already been trained till date in these
yards.

ii.  Training of Trainers (ToT) program has been implemented at 2 Industrial Training
Institutes (ITls) in West Bengal by Centre of Excellence in Maritime and
Shipbuilding (CEMS).

iii. A preliminary Skill Gap Study has been completed across 9 shipyards.

iv. Indian Ship Technology Centre (ISTC) has been established as a Section 8
company to facilitate skilling.

v. A total of 92, 697 candidates have been trained/skilled/upskilled during the last 3
years.

vi. A Plan of Implementation (Pol) has been signed between MoPSW and Korea
International Cooperation Agency (KOICA) for a skill development project in the
shipbuilding sector.

(d) Through various ports, shipping, and waterways development initiatives, India's
competitiveness in global maritime trade has been significantly enhanced. According to
the Container Port Performance Index (CPPI) 2025 of the World Bank, 03 Indian ports
i.e. Jawaharlal Nehru Port Authority (JNPA), Mundra, and Pipavav are ranked among the
top 30 container ports globally. In addition, India ranks first in the world in ship recycling,
reflecting its growing strength and global leadership in the maritime sector. The key
performance indicators of the port sector have shown substantial improvement over the
last 10 years. The details are available at Annexure II.

(e) Central Board of Indirect Taxes and Customs (CBIC), Ministry of Finance deals with
the matter related to Dry ports (called Inland Container Depot also). The CBIC has



informed that any entity whether public or private sector can set up Inland Container
Depots (ICDs). There are detailed guidelines issued by CBIC for setting up ICDs as laid
down in Circular No. 50/2020-Customs, dated 05.11.2020. Presently, no proposal from
any such entity has been received for setting up of an Inland Container Depot (commonly
known as Dry Port) in Bhawatada of Sanchore.



Annexure |

Details of achievements viz. a viz. target for year 2030:

Sl. |Parameters 2013- | 2025- | Target

No. 14 26 2030
1. |Port Capacity 1,400 | 2,818 3,500
2. |Cargo throughput of Ports (million metric tonnes) 972 | 1,668 2,200
3. |% of Major Ports cargo handled by Public Private ~44% | 66% 85%

Partnership (PPP)

4. |Number of Operational National Waterways 3 32 16

5. [Inland waterways transport throughput (in million 18 |218.24 200
tonnes)

6. |No. of Cruise calls 102 224 1,000

7. [Ship Recycling Rank 1st 1st 1st

8. |% share of Renewable Energy across Major Ports <1% | 28% 60%




Key Performance Indicators (KPI) of Ports in India:

Annexure Il

Sl. [Parameters 2014- [2025- |Improvementin
No. 2015 2026 %
1. [Total Capacity (in MTPA) at Major & Non- 1,561 2,817 80
Major Ports
2. [Total Cargo Handled (in MT) at Major & 1,052 | 1,668 59
Non- Major Ports
3. [Total Capacity (in MTPA) at Major Ports 873 1,728 98
4. |Total Cargo Handled (in MT) at Major Ports 581 915 57
5. |Average Vessel Turn Around Time(overall) 96 48.8 49
in Hours of Major Ports
6. |Average output per ship Berth Day of Major | 12,458 | 18,915 52

Ports
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